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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH KOLKATA
Original Application No.158/2023/EZ
In Re: “Banks of the Circular Canal are getting “Stolen” regularly near Galiff
Street: wastes and garbage spreading pollution”- News item published in
Bartaman, Daily Bengali News Paper, Dt. 15.10.2023, Kolkata
..... Applicant(s)

-Versus-

State of West Bengal and Ors.

.....Respondents

AFFIDAVIT ON BEHALF OF THE URBAN DEVELOPMENT &
MUNICIPAL AFFAIRS DEPARTMENT, GOVERNMENT OF WEST
BENGAL |

I, Nandini Ghosh, daughter of Samir Dasgupta, aged about 55
years, by occupation - service, working for gain as Senior Special Secretary,
Urban Development and Municipal Affairs Department, Government of West
Bengal, having office at ‘Nagarayan’, DF -8, Sector — 1, Saltlake, Kolkata —
700064, do hereby solemnly affirm and state as under:-

1. That I am the Senior Specia.l-:Secretary, Urban Development and
Municipal Affairs Department, Government of West Bengal. I am well

acquainted with the facts and circumstances of the case and I have been duly
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authorized to affirm this affidavit on behalf of the Secretary, Urban
Development & Municipal Affairs Department, Government of West Bengal.

2. That I say that the Hon’ble, National Green Tribunal, has beén pleased to
pass an order dated 26.04.2024 constituting a Committee chaired by the
Principal Secretary Department of Urban Development and Municipal Affairs,
Government of West Bengal and directing the Committee to submit a report.

3. That I state that in compliance with the Hon’ble National Green Tribunal
order dated 26.04.2024, a meeting has been arranged and was chaired by
Additional Chief Secretary, Irrigation and Waterways Department on
13.06.2024 with all the Committee members including Department of Urban

Development and Municipal Affairs.

The photocopy of the Meeting Notices along with the Minutes of the
meeting of the Committee dated 13.06.2024 and attendance sheet have been

collectively enclosed herewith and marked as Annexure A.

4. That I say that the decisions taken in the Meeting dated 13.06.2024 states
inter-alia that:

(a) Short Term measures are as follows:

A. It has been decided to go for simultaneously Health check up program
for the residents living near the embankment, cleanliness drive to
remove garbage heaps on canal banks and public outreach, IEC
activity for developing awareness among the people towards the
importance and necessity Solid and Liquid Waste Management.

[Action: KMC].

B. Placement of garbage bins and regular collection/cleaning of

Municipal Solid Waste will be done with regard to Solid Waste



~ b=

Management. Steps should be taken for prohibiting open garbage
dumping [Action: KMC].

. The Health Department under KMC may continue applying insecticides
on regular basis in the Circular Canal and also cultivation of the Gappi
Fishes may be done to reduce spreading of vector-borne diseases

[Action : KMC].

. The Irrigation & Waterways Department, the Kolkata Municipal
Corporation will take necessary action to clean the floating garbage
and the dumped garbage over the canal slopes respectively. [Action: 1
& W Department; KMC]J.

. Dredging of Circular Canal will be carried on and continued by
Irrigation & Waterways Department as per their existing plan. [Action:

I & W Department].

. Both side fencing (Galiff Street on left bank and P.K. Mukherjee Road
on right bank) along the accessible and open stretch of the canal bank
will be initiated by Irrigation & Waterways Department [Action: 1 & W

Department].

. It was decided that, a survey will be conducted by Kolkata Municipal
Corporation in a suitable manner fo ascertain the number of
encroachers and the nature of encroachment (residential/ commercial).
The exercise will also capture the socio-economic status and the
livelihood pattern. This will help to understand the nature and extent of
the encroachment so that a future strategy could be formulated. At the
same time, the number of existing drain-outfalls on both banks of the
affected stretch of Circular Canal may be identified to conceptualize

and implement the upcoming Liquid Waste Management Project(s)
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catering to the volume of sewage being discharged through these

outfalls.

KMC will submit a comprehensive report on all the above

decision points for the purpose of filling affidavit before Hon ble NGT.

(b) Long Term Measures:

A. A detailed Action Plan may be chalked by KMC under the supervision
of UD & MA Department within 3-6 months to address the issue of

encroachment, rehabilitation, etc.

B. UD&MA Department/WBSPMG will find out feasible means to
mitigate the pollution issue by way of on-spot treatment of sewage to
bring down Faecal Coliform-content and BOD as well. WBCPCB has
been requested to guide and help the UD&MA Department and
WBSPMG with suitable low cost technology in this regard and the
Action Plan will also include how to improve the water quality upon
installation of suitable waste water treatment facility for the existing

sewer outfalls by incorporating the guidance of WBPCB.

[Action: KMC, I&W Department and Kolkata Police, WBPCB,
UD&MA Department and WBSPMG]J

(¢ ) Other considerations:

A. Irrigation & Waterways Department will extend the coverage zone of
Action Plan with respect to fencing upto R.G. Kar Bridge beyond B.T.
Road Bridge.

B. The Bye-election of Maniktala Assembly Constituency is scheduled to be
held on 10th July, 2024 and a part of Galiff Street falls within this



- =

constituency. So, Long Term Measures as per the proposed action
plan will be undertaken ast the end of election process.

[Action: Irrigation and Waterways Department, UD& MA

Department]

5. I say that with regard to the decision points of the Meeting dated

13.06.2024, the Kolkata Municipal Corporation has submitted a report

vide an email dated 06.07.2024. It appears from the report of KMC

(annexed at Annexure B) that-

Joint Survey by KMC, I& WA Department, GoWB and Local P.S.

Survey is going on by the team of KMC, 1& WA Deptt., Go.W.B. and Local P.S.
The area in question is thickly populated engaged in various types of
occupations. So far field survey has been conducted and 130 households/units
have been enumerated on the northern bank of the canal having various types of
occupations. The survey work is in progress. The datasheet of the survey so far

conducted is attached herewith.

Report of SWM Department, KMC dated 06.07.2024

In compliance with the order duly passed by the Hon’ble NGT dated 29.11.2023
in connection with the above referred OA no. and subsequent direction of UD &

MA Department, Govt. of West Bengal, departmental inspection caused at case

site on 09.12.2023, 16.4.2024 and 6.7.2024.

The Solid Waste Management (SWM) department of the Kolkata Municipal
Corporation (KMC) provides conservancy Services at the Galiff Street to keep

neat and clean on regular basis.

About 20 nos. 240 liter trash bins had been provided there. For primary
collection of waste from households of that area, about 430 nos 10 liter trash

bin had also been provided. For general awareness of cleanliness of within the



locality, SWM department has hoarded banner at several places, distributed

leaflets and miking had done with the help of Health Department.

6. The Statements made in paragraphsl to 5 are based on information
derived from the record which are usually kept and maintained by the answering
respondents in the ordinary course of business and which I belief to be true and

rest thereof are my humble submission before this Hon’ble Tribunal.

DEPONENT
NANDINI GHOSH, 1As

Senior Special Secretary
Department of {'rban Development &
Municipal Affairs
Govt. of West Bengal

VERIFICATION
I, the deponent above named do hereby verify that the contents of the above
affidavit are true which are derived from the relevant office records. No part of
it is false and nothing material has been concealed there from.

Verified at Kolkata on this _ day of July 2024.

DEPONENT

NANDINI GHOSH, 14s
Senior Special Secretary
Department of Urban Development &
Municipal Affairs

Govt. of West Bengal
~  a
M Solemnly Affirmed and
Ad " Declared before me Uf'{i .
vocate 139 CPC
& Notary
Gowt. of West Bengal 7. 2.0 W

69

SUBHENDU BANERJEE
. Notary, Govt. of W.B.
Regd. No.-008/2022
sdvocate High Court, Calcutte
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GOVERNMENT OF WEST BENGAL
DEPARTMENT OF URBAN DEVELOPMENT & MUNICIPAL AFFAIRS / (’M/g B e Mo
NAGARAYAN, DF-8, SECTOR-], 7 )
SALT LAKE CITY, KOLKATA 700064 -

No. 113/UDMA-15011(15)/18/2023-LS-MA SEC-Dept. of UDMA Date: 11.06.2024

Corfigendum with regard to Meeting Notice

In partial modification of this Department’s earlier Notice vide Memo No. 112/L'DMA-]501 1(15)/18/2023-LS-MA
SEC-Dept. of UDMA dated 10.06.2024, I am directed to inform you that Hon’ble National Green Tribunal, Eastern
Zone Bench, Kolkata an order dated 26.04.2024 in Original Application No.158/2023/EZ [In Re: “Banks of the .
Circular Canal are getting “Stolen” regularly near Galiff Street: wastes and garbage spreading pollution™ — News item
published in Bartaman, Daily Bengali Newspaper, dt. {5.10.2023, Kolkata] has been pleased to constitute a
Committee with the following members for solving the issues with regard to the banks of the Circular Canal near
Galiff Street, Kolkata:

(1) Additional Chief Secretary, Irrigation and Waterways Departiment, Government of West Bengal.

(i) Secretary, Urban Development & Municipal Affairs Department, Government of West Bengal.

(1) Member Secretary, West Bengal Poliution Control Board,

(iv) Municipal Commissioner, Kolkata Municipal Corporation,

(v) Commissioner of Police, Kolkata Police.

[ am further directed to inform you that the Additional Chief Secretary, [rrigation and
Waterways Department, Government of West Bengal has kindly consented to chair the 1™ Meeting of the aforesaid
constituted Committee in pursuance of the order dated 26.04.2024 passed by Hon’ble NGT. in Original Application
No.158/2023/EZ on 13.06.2024 at 11 am in the Conference Room, 17 Floor; Jalasampad Bhavan, Western
Block, Bidhannagar, DF-Block, Bidhannagar, Kolkata-700091.
The agenda of the Meeting in line with the direction of Hon’ble NGT is as below:
1. Discussion with regard to the order dated 26.04.2024 (copy enclosed) passed by Hon’ble NGT under OA

158/2023/Eastern Zone Bench.
2. Discussion with regard to Joint Inspection that was conducted on 31.01.2024 by KMC Officials and

WBSPMG & 1 & W Department Officials on the spot covering the instant case.

Miscellaneous issues.

(OB

You are kindly requested to make it convenient to attend the meeting as scheduled above with your team.

(Nandini Ghosh, IAS)
‘Senior Special Secretary
UD & MA Department

NANDINI GHOSH, |

Senior Special Secretary
Department of Urban Development &
Municipai Affairs
Govt. of West Bengal

Page 1 of 2
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No. 113/1(9)/UDMA-15011(15)/18/2023-LS-MA SEC-Dept. of UDMA Date: 11.06.2024

Copy forwarded for kind information and with a request to kindly make it convenient to attend the aforesaid meeting
to:

The Additional Chief Secretary, Environment Department along with her team.

The PD, WBSPMG along with her team.

The Special Law Officer, UD & MA Department along with his team.

Sr PS to Additional Chief Secretary, Environment Department.

Sr PS to Additional Chief Secretary, [rrigation and Waterways Department.

Sr PS to Secretary, Department of UD & MA.

Sr. PS to the PD, WBSPMG.

Sr. PS to the Secretary, KMDA.

Sr PS to Sr. Special Secretary, Department of UD & MA.

0% N oL L —

andini Ghosh, IAS,
Sr. Special Secretary to the Govt. of West Bengal.

NANDINI GHOSH, ias

Senior Special Saecretary
Department of Urban Development &
Municipal Affairs
Govt. of West Bengal

Page 2 of 2
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GOVERNMENT OF WEST BENGAL
DEPARTMENT OF URBAN DEVELOPMENT & MUNICIPAL AFFAIRS
NAGARAYAN, DF-8, SECTOR-1,
SALT LAKE CITY, KOLKATA 700064

No. 112/UDMA-15011(15)/18/2023-LS-MA SEC-Dept. of UDMA Date: 10.06.2024
Meeting Notice

[ am directed to inform you that Hon’ble National Green Tribunal, Eastern Zone Bench, Kolkata vide an order dated
26.04.2024 in Original Application No.158/2023/EZ [In Re: “Bank_s of the Circular Canal are getting “Stolen”
regularly near Galiff Street: wastes and garbage spreading pollution” — News item published in Bartaman, Daily
Bengali Newspaper, dt. 15.10.2023, Kolkata] has been pleased to constitute a Committee with the following members
for solving the issues with regard to the banks of the Circular Canal near Galiff Street, Kolkata:

(1) Principal Secretary, Irrigation and Waterways Department, Government of West Bengal,

(i1) Secretary, Urban Development & Municipal Affairs Department, Government of West Bengal,

(iit) Member Secretary, West Bengal Pollution Control Board

(iv) Commissioner, Kolkata Municipal Corporation,

(v) Commissioner of Police, Kolkata Police.

I am further directed to inform you that the Principal Secretary, Irrigation and Waterways
Department, Government of West Bengal has kindly consented to chair the 1™ Meeting of the aforesaid constituted
Committee in pursuance of the order dated 26.04.2024 passed by Hon’ble NGT, in Original Application
No.158/2023/EZ on 13.06.2024 at 11 am in the Conference Room, 1* Floor, Jalasampad Bhavan, Western
Block, Bidhannagar, DF-Block, Bidhannagar, Kolkata-700091.
The agenda of the Meeting in line with the direction of Hon’ble NGT is as below:
1. Discussion with regard to the order dated 26.04.2024 (copy enc_losed) passed by Hon’ble NGT under OA

158/2023/Eastern Zone Bench.
2. Discussion with regard to Joint Inspection that was conducted on 31.01.2024 by KMC Officials and

WBSPMG & I & W Department Officials on the spot covering the instant case.

Miscellaneous issues.

W)

You are kindly requested to make it convenient to attend the meeting as scheduled above with your team.

(Nandini Ghosh, IAS)
Senior Special Secretary
UD & MA Department

NDINI GHOSH, 1AS
ecial Secretary
Urban Development &
o1 Affairs

foagpal

NA
Senior 5P
Department of U
Muntcip

Govt. Gt Ve Page1lof 2



No. 112/1(9)/UDMA-15011(15)/18/2023-LS-MA SEC-Dept. of UDMA

_ M-

Date: 10.06.2024

Copy forwarded for kind information and with a request to kindly make it convenient to attend the aforesaid meeting

to:

00N R L

The Additional Chief Secretary, Environment Department along with her team.
The PD, WBSPMG along with her team.
The Special Law Officer, UD & MA Department along with his team.
Sr PS to Additional Chief Secretary, Environment Department.’

Sr PS to Principal Secretary, Irrigation and Waterways Department, Government of West Bengal.
Sr PS to Secretary, Department of UD & MA.
Sr. PS to the PD, WBSPMG.

Sr. PS to the Secretary, KMDA.

Sr PS to Sr. Special Secretary, Department of UD & MA.

. Nandini Ghosh, IAS,

HOSH, 145

retary

NANDL

genior Speci?! Sec

t of Utben .
De?ﬂtm:j;u r\a\ A" h .

Govti. ¢t wwest L’u’b:

Naw e\oPment &

Sr. Special Secretary to the Govt. of West Bengal.

Page2of 2
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1/531389/2024

Minutes of the meeting of the Committee constituted by
Hon’'ble NGT in pursuance of its order dated 26.04.2024 in
Original Application No.158/2023/EZ [In Re: “Banks of the
Circular Canal are getting “Stolen” regularly near Galiff
Street: wastes and garbage spreading pollution” -~ News item
published in Bartaman, Daily Bengali Newspaper, dated

15.10.2023, Kolkata] on 13/06/2024 at 1St Floor Conference
Hall, Jalasampad Bhawan, Saltlake, Kolkata - 700091.

The meeting was chaired by Additional Chief Secretary,
Irrigation and Waterways Department. He welcomed all the
members and other O0Officials and briefed about the
directive(s) of Hon’'ble NGT, EZB, Kolkata.

At the outset, upon request of the Additional Chief
Secretary, Irrigation and Waterways Department, Senior
Special Secretary, UD& MA and Program Director, WBSPMG
presented the current status through a PPT on the Pollution
matter of Circular Canal near Galiff Street due +to
indiscriminate disposal of 1liquid and solid waste by the
canal-bank dwellers/encroachers.

Thereafter, Irrigation and Waterways Department
presented their own report through a PPT about the present
encroachment status therein and upcoming fencing projects in
connection with Circular Canal starting from B.T.Road Bridge
on the upstream upto the Chitpur Bridge.

WBPCB also arranged a presentation displaying a drone
survey conducted over the entire stretch right from R. G. Kar
Bridge on the upstream to the confluence beyond the Chitpur
Bridge from which it appeared that the water quality of
Circular Canal flowing towards River Ganga needs immediate
attention. Chairman, WBPCB drew the attention of all present
in the meeting to give special emphasis on Faecal Coliform-
content.

At the end of all presentations, Additional Chief
Secretary, Irrigation and Waterways Department suggested for
setting up STP/FSTP suitably to mitigate the pollution of
Circular Canal. He emphasized on preparation of an Action
Plan with Short-Term as well as Long-Term measures.

Decisions:
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(a) Short Term/Immediate Measures:

It has been decided to go for simultaneously Health
check up program for the residents 1living near the
embankment, cleanliness drive to remove Garbage heaps
on canal banks and public outreach, IEC activity for
developing awareness among the people towards the
importance and necessity Solid and Liquid Waste
Management. [Action: KMC].

Placement of garbage Bins and regular
collection/cleaning of Municipal Solid Waste will be
done with regard to Solid Waste Management. Steps
should be taken for prohibiting open garbage dumping
[Action: KMC].

The Health Department under KMC may continue applying
insecticides on regular basis in the Circular Canal
and also cultivation of the GappiFishes may be done
to reduce spreading of vector-borne diseases [Action
: KMC].

The Irrigation & Waterways Departmentand the Kolkata
Municipal Corporation will take necessary action to
clean the floating garbage and the dumped garbage
over the canal slopes respectively. [Action: I & W
Department; KMC]. |

Dredging of Circular Canal will be carried on and
continued by Irrigation & Waterways Department as per
their existing plan [Action: I & W Department].

Both side fencing (Galiff Street on left bank and
P.K. Mukherjee Road on right bank) along the
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UDMA-15011(15)/18/2023-LS-MA SEC-Dept. of UDMA-Part(1)

1/531389/2024

accessible and open stretch of the canal bank will be
initiated by Irrigation & Waterways Department
[Action: I & W Department].

« It was decided that, a survey will be conducted by
Kolkata Municipal Corporation in a suitable manner to
ascertain the number of encroachers and the nature of
encroachment (residential/commercial). The exercise
will also capture the socio-economic status and the
livelihood pattern. This will help to understand the
nature and extent of the encroachment so that a
future strategy could be formulated. At the same
time, the number of existing drain-outfalls on both
banks of the affected stretch of Circular Canal may
be identified to conceptualize and implement the
upcoming Liquid Waste Management Project(s) catering
to the volume of sewage being discharged through
these outfalls.

KMC will submit a comprehensive report on all
the above decision points for the purpose of filling
affidavit before Hon’ble NGT.

(b) Long Term Measures:

« A detailed Action Plan may be chalked out by KMC
under the supervision og UD and MA Department within
3-6 months to address the issue of encroachment,
rehabilitation etc.

. UD&MA Department/WBSPMG will find find out feasible
means to mitigate the pollution issue by way of on-
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1/531389/2024

spot treatment of sewage to bring down Faecal
Coliform-content and BOD as well. WBCPCB has been
requested to guide and help the UDMA Department and
WBSPMG with suitable low cost technology in this
regard and the Action Plan will élso include how to
improve the water quality wupon installation of
suitable waste water treatment facility for the
existing sewer outfalls by incorporating the guidance
of WBPCB.

[Action: KMC, I&W Department and Kolkata Police, WBPCB, UD&MA
Department and WBSPMG]

Other considerations:

(i) Irrigation & Waterways Department will extend the
coverage zone of Action Plan with respect to fencing upto
R.G. Kar Bridge beyond B.T.Road Bridge.

(ii) The Bye-election of Maniktala Assembly Constituency is
scheduled to be held on 18th July, 2024 and a part of Galiff
Street falls within this constituency. So, Long Term Measures
as per the proposed action plan will be undertaken at the end
of election process.

[Action: Irrigation and
Waterways Department, UD&MA Department]

As there were no other issues to discuss, the meeting ended
with thanks to and from the Chair.

Sd/-
Additional Chief Secretary
to the Govt. of West Bengal



Attendance Sheet

Meeting dated 13.06.2024 in pursuance of the Hon’ble NGT order dated 26.04.2024 passed in Original Application No.158/2023/EZ

[In Re: “Banks of the Circular Canal are getting “Stolen™ regularly near Galiff Street: wastes and garbage spreading pollution™ — News item published in Bartaman, Daily
Bengali Newspaper, dt. 15.10.2023, Kolkata]

Date: 13.06.2024, 11 am, Jalasampad Bhawan

Sl. Name Designation e-mail Id Contact No. Signature
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Additional Chief Secretary.
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Report of KMC In the matter of Original Application No. 158/2023/EZ Before the
National Green Tribunal Eastern Zone Bench, Kolkata In Re: Bank of the
Circular Canal are getting Stolen regularly near Galiff Street: wastes and

garbage spreading pollution’
1 message

Municipal Commissioner <mc@kmcgov.in> Sat, Jul 8, 2024 at 4:10 PM
To: "ngt.udma@gmail.com" <ngt.udma@gmail.com>, Program Director <spmg.programdirector@gmail.com>

Cc: "chvskolkata@gmail.com" <chvskolkata@gmail.com>, Subhasish Chatterjee <dg_swm@kmcgov.in>, Subhasish
Chattopadhyay <s_chattopadhyay@kmcgov.in>, Jyotirmoy Tanti <jmc_dev@kmcgov.in>

Madam,

The report of Kolkata Municipal Corporation regarding the Original Application No. 158/2023/EZ
Before the National Green Tribunal Eastern Zone Bench, in connection with the captioned subject is
attached herewith.

The earlier incomplete email was accidently forwarded without attachment inadvertently.

With Regards

OSD to Municipal Commissioner

KMC

3 attachments

iij KMC_Report_OA-158_Gallif Street 06July2024.docx
~ 6750K

i) Photographs of Survey work at Galiff Street KMC.docx
- 634K

=% Survey_Data sheet of Occupiers a Canal bank near Galiff Street.pdf
= 4657K

08-07-2024, 18:26



—

Report of KMC

In the matter of
Original Application No. 158/2023/EZ
Before the National Green Tribunal
Eastern Zone Bench, Kolkata
In Re: Bank of the Circular Canal are getting Stolen regularly near Galiff Street: wastes and garbage

spreading pollution”- New item published in Bartaman, Daily Bengali Newspaper, dt. 15.10.2023,
Kolkata.

Joint Survey by KMC, I&WA Department, GoWB and Local P.S.

Survey is going on by the team of KMC, I&RWA Deptt., Go.W.B. and Local P.S. The area in
question is thickly populated engaged in various types of occupations. So far field survey has
been conducted and 130 households/units have been enumerated on the northern bank of
the canal having various types of occupations. The survey work is in progress. The datasheet
of the survey so far conducted is attached herewith.

Report of SWM Department, KMC dated 06.07.2024

In compliance with the order duly passed by the Hon’ble NGT dated 29.11.2023 in connection with
the above referred OA no. and subsequent direction of UD & MA Department, Govt. of West Bengal,
departmental inspection caused at case site on 09.12.2023, 16.4.2024 and 6.7.2024.

The Solid Waste Management (SWM) department of the Kolkata Municipal Corporation (KMC)
provides conservancy Services at the Galiff Street to keep neat and clean on regular basis.

About 20 nos. 240 liter trash bins had been provided there. For primary collection of waste from
households of that area, about 430 nos 10 liter trash bin had also been provided. For general
awareness of cleanliness of within the locality, SWM department has hoarded banner at several
places, distributed leafiets and miking had done with the help of Health Department.

Report to this effect had been filed earlier.
Presently, this department is rendering conservancy services on daily basis there.

Some pictures are attached herewith.
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Joint Survey Work at Galiff Street Area
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